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BY CIBCU 1A IION 

CENTRAL AI.lv1INIST.RATIVE IRIPJJNAL 
ALLAHABAD BENCH : ALLAHABAD 

RE VIEW APPLICATION NJMBER 7 4 OF 2003 
in 

ORIGI1'k'\L AP1-' LICA TION 1'JJMBER 878/ 2002 .... 
\. 

ALLAHABAD nus nIE 10th ll'Y OF NOVEMBE£{,2C03 

HON' BLE MRS. MEEBA CHHIBBEH, .MEMBER {J) 

Mumt.j Kh.n •••••••• Applic~nt 

Versus 

•••••••• Re spencients. 

ORDER 

Applic.nt his filed this review •P1Dlic-1ti•n -~ inst 

the jutlgment ••. tea 7.2.2003 •n the g;•unci th.it h~ his been 
IJ. I 

.ble t• get the initiil thumb regis~er wherein applicant correct 

a.te •f birth w.s mentienea is 6.7.1946 but the sime ceul~ net 

be pr•aucea e.rlier .is jutlgment was reserveel .s such effice 

refused t• accept the •PPlic.ti•n •r a•cuments which he 

w.ntetl t• file. He his thus pr.yea th.t the ibeve s.itl 

juagment ;;.y be reviewea •Oel ca se be tleciae41i .fresh • 

2 • It seems i plic.nt his net reici the j uagment pr• erly 

etherwise he w&ula n•t hive filed this review •PPlic.ti n- 

O.A. his been rej e ctea •n the greunti th. t even theugh .pplic.nt 

w.s .w.re .beut his «ite •f birth hiving been receraea is 6.7.412 

right when his service b••k w.s prep.ree .nd the same Wis sh•wn 

in seni•rity list in 1991 anc even thereifter till the l.st 

a.te he h.d himself sh@wn his &ate •f birth t• be 6.7.1942 as 
late as in July 2002 als• theref•re he c.n net be all•wee t• 

turn .reund ind eh.llenge the c•rrectness •f his ••te •f birth 

.fter he Wis super.nnuate«. The case w.s aecer«ingly aeci«e• .s 

per settle• juegments •f H•n'ble Sup~e e C•urt therefere even 

••••••• 2. 
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if pr0t1uces the thumb I·egiste;,, it, weula net • ke 

.ny diff ere nee. 

3. I there-fGre ti .net find .ny erit in the review 

.pplic.ti n. Review .~plica1ti n c.n.net be filed t• 

re.rgue the c.se. Review •[:>Plic.ti•n is .cc•rtlingly tiistnissetl 

with ne eraer a s t• cests. 

MEMBER \J) 

shukl./- 


